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u ly o edile oils to North astern 
state 

14. S R B.  . DSA ill the 
Minister o  S PP S e leas--
ed to state 

(a) whether North-astern States 
have een assured that their reuire-
ents o i orted edile oils during 
the current estival season will e ade-
uately et y the entral overn-
ent 

() whether a eeting was called 
and was  attended y the ,licers o the 
nion instry o ivil Su lies, state 
rading o o at on and ood and 
ivil Su lies Secretary o the States 
concerned and 

(c) i so, whether any directive has 
een issued y the State overn ent 
to these States to arrange adeuate 
uantity o edile oils to eet their 
reuire ents 

 DP  MNS R  N  
MNS R   S PP S 
(S R B.RAAM AN  M AN ) 
(a) es, Sir. 

() es, Sir. A eeting was taken at 
alcutta on the 8th uly, 1981 and 
was attended y oicers o the nion 
Ministry o ivil Su lies, the State 
rading ororation o ndia td., and 
the ood and ivil Su lies Deart-
ents o the concerned States 

(c) As  on the 14th August,  1981, 
there was already an unlited acklog 
o ore than 11,000 Ms o various 
tyes o i ort d edile oils out o the 
total allocations o such oils ade to 
various States s lthe North-ast-
ern region. n the eeting held on 
8--81, the concerned State overn-
ents s were reuested to arrange 
to  d at  t and distriute the 
accu u .ted acklogs and the urther 
allocat.s tht the entral overn-
lllent ay ake or the onth o Se-. 
te er and ctoer to eet the re-

uire ents ot the North astern re-
gion. 

Moveent o i orted wheat 

14. S R B. . DSA ill the 
Minister o A R R e leased 
to state whether the overn ent ro-
oses to ove the i orted wheat 
ainly to the consuing areas which 
are nearer to the ort and ort towns 

 DP  MNS..R N  
MNS R S  A R R 
AND R RA R NS R N -
( MAR AM A MAR) As ar.. 
as ossile, the ove ent o i orted 
wheat is eing arranged ro each o 
the noina ted rts ainly or such 
destinations as are oerationally con-
venient ro ove ent oint o view 
and are situated within a reasonale 
distance ro the resective orts. 

Prosects o hanl ro 

14. S R B. . DSA ill the 
Minster o A R R e leased 
to state 

(a) whether the onsoons have 
rought a n  lie to the agriculture 
ront 

() i so, whether the onsoon this 
year also occurred in the areas where 
there had een continuous drought o1 
the last two to three years 

(c) whether a ong the Southern 
States, the hari outlook is generally 
good in erala, ut the osition is 
rather n at a t  in arnataka 

(d) i -so, to what extent this is true 

(e) in which states, the onsoons 
have rought good rosects and wh...lt 
are the states where these onsoons 
h ad no eect and 

() whether (i()vern ent are hoeul 
tha t the roduction o oodarains will 
e etter this year as co ared to the 
last year 

 MNS R  S A B N  
MNS R S  A R R AND 
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R RA  R NS R N  (S R 
R. v. S AMNA AN) (a) es Sir. 

() he onsoon so ar during this 
year has on the whole een uite t  

through out the country including 
areas which exerienced drought dur 
ing the earlier years. 

(c) and (d). he raina has een 
detcient or scanty in Soe districts in 
South arnataka during the onsoon 
eriod o 1981. n the other hand the 
rainall osition has een uch etter 
in the districts o erala during the 
aove eriod. 

(e) Monsoon has een generally wide .. 
sread throughout the country and has 
avouraly inluenced cro rosects in 
all the States. 

() t is too early to  redict the 
roduction o oodgrains during the 
year. owever, according to the resent 
indications, the outlook or roduction 
o oodgr.ains during the khari session 
so ar a ears to e airly gooa. 

99 new housing roects Slnctioned y 
B D  

148. S R B. . DSA  ill the 
Minister o R S  AND  SN 
e leased to sta te   

(a) whether ousing and ran De--
velo ent ororation o ndia has 
sanctioned 99 new ousing Proects 

sread over 1 towns and 13 cities and 
 nion erritories 

() i so, the details thereo and 

(c) the states that will e covered 

under the schee 

 MNS1 R  PAR AM N-
AR A ARS AND R S  AND 
SN (S R B S MA NARAN 

SN ) (a) es, Sr. hese sche es 
were sanctioned y De during 
Aril- une, 1981. 

() he details are given in Ann 

exure 1. 

(c) he ollowing States nion 
erritories would e covered-

states 

1. Andhra Pradesh 

. uarat 

3 aryana 
4. arnataka 

. erala 

. Madhya Pradesh 

. Maharashtra 

8. rissa 

9. Puna 
10. a t an 

11. ail Nadu 

1. uttar Pradesh 

13. est Bengal 
. nion erritories 

1. handigarh 

. Pondicherry 

State ent 

ANN R  

 S A   AND  NS  R D ND R N  D  SN 
 PR  AND AN SAN N D S A S (APR - N 1981) 

State .s. oan san- ities owns overed 
ctioned 
(Rs. in 
crore) 

 3 4 

A. States 
1. ARdhril Pradesh 1-39  yderaad, )ogiet, ishakhaatna, 

Puttur,  iayawada,  Medak,  enali 
urnool, e taal e,  untur  and 
Rangareddy. 

. uarat  . S 3 Baroda,  ret,  M M,  Meaana, 
Bhavanagar and Ahedaad. 




